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H. 743 £ feeeht, qeeafaam, wadt 13, 2025/4T 24, 1946
No. 743] NEW DELHI, THURSDAY, FEBRUARY 13, 2025/MAGHA 24, 1946
s TREgT S TSHR JAT9F

T2 feett, 13 weasT, 2025

T3, 747 (). —Fea T LR 9, TET THT AfA=Tw, 1956 (1956 F1 48) (o o zae
TETA I<h ATTAAT Fgl TAT ) 0 1T 3F T ST (1) o Tl ST 6T T2 AT TLHL 5 G2 Tieagd
ST TSI AT T STTE=AT H&aT H1.31. 1405 (37), A 15 979, 2024, ST AT o TSI, AT,
AN I, Tve 3, ITET (i) § THIAT hf T2 °ff, FRT AgRTg TS & @t ™ot § NH161 (72) (Irearet
afza) & fr.d1. 99.100 & . H1.139.600 (FHiT ATRT-FamTae FFer) T F @ve F i (Arere
| AT AT T T, AT(R), ST, T ¥ T o o 39 srfarg=mr & suag s # fafafEe afa
T ST T o SO ST T =TI ¥ of ;

ST I ATEEAAT T T I AT AT o0l 1T 3F %0l ITATT (3) F Tl g " 31 s , 2024"
& "3 ZTe o SfRAT" i "SHE et " EET § JeRrtera AT T o

SR FETH TTTERTLT il T 3-T % qgd 1AL ATI ITH g5 &, ore 9¥ o= fovam a1 § =iie 39&r
St =7 & [oers o =,

1123 GI1/2025 )
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T e H ITTARTE o 3 TSI T &Ter 39 i STLTT (1) F ATEL H, Feg 1T TERTE FT AT
RarE T & 8;

qdA: A, el TLRIT, TAT ITTIRIET il Ih IS I T ST 9T ST IF ATAAH 6l o127 39
T ITLTT (1) BT T& ATRAT T TN F2d U, Tg TTUT FLAT ¢ 196 3h SATAT § (AT I FT [di<h
TS o o0 37siA 3T ST =110
ST T, e T, S ATATHAH AT 77 3T AT ST (2) F SATHLOT § T HIUT FAT & o
T ATAGAAT o TSI § TR T, I AqqAT | A i ot fAeeat & 4= grae areafeas s 9
Fea T gvERe § Afea 21 Srustt |
I

HETY 57 % ST TSN &7 NH161 (F2) (FTarei |iga) & .57, 99.100 & f.71.139.600
(FATT T ATHT-TZATETre EFere) F forT srofer it ST ATeft Se=aT qigd sr2rar d3==r fd e

T "tere e |
T T AT HEIRTY IEEE IR EIE
o || aderor || sqfi v g i v g #1 s Raag Aafedt #1 9
e || g T | TER HTHA
(< H)
1 2 3 4 5 6
ATAF KT ATH: TErrer
UEEIGICHCIE]
1 140 st DTS RS 0.0900000 || =ft. fordrer sreazra srefy, 1. g4
o Sreft
140
UEEIGICHEIEEIE e
2 184 IBEil [UDET RS 0.0400000 faferT Trsae AT
184
UEEIGICH LI
3 144 st D ETS Y 0.0175000 FTETATS TTHETT TOTHA
144
4 203 fastt [UDET LY 0.0100000 T TTHATS B4
203
5 206 IGEll D ET Y 0.0330000 JHTE FeTH Lot
206
6 211 IGEll D ET Y 0.0500000 || FT&HT THATS FLI, ATATHIT FTIT
GAS
211
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HILT T TSIA . AHTYTL

TS T ATH: FeTia

7 253 BEL THeaT 0.0300000 fafera gerefiers s
253
UEEIGIEHEIGET
8 658 BEL LU IET: ES 0.0230000 FHISAT ATATSIT T
658
9 || 659 || st UDE Tk 0.0333000 qrefrermaTs Wi =
659
10 || 783 || fasfr LU IETS: RS 0.0006000 IEEERCRERK]
78«
11 || 787 || st W 0.0006000 AT Ferefer Fare, dedr
Feefies e, Famw foEw e
789
12 || 78% || fash i 0.0006000 |[SRrET TZaT 9@, AT SarT
GG
78 =
T T AT |14T
13 119 st LU ETES 0.0125000 FTAT ST TEIFL, FeATad T
EIEIEIEE
119
14 120 LEil TRFTAT 0.0400000 TR AEH AT 2Tt
120
T T ATH: ATIEET
15 15 st [UDET RS 0.0600000 TSTEH IO g4
15
i T AR AET]E =rar
16 113 st LUIETES 0.0163000 RERREREHERERCIEE
113
Total 0.4574

[T &. NHAI/PIU/Ned/LA/NH-161/2016/3D]
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MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 13th February, 2025

S.0. 747(E).—Whereas by the natification of the Government of India in the Ministry of Road Transport and
Highways, number S.O. 1405(E), Dated 15th March, 2024, published in the Gazette of India, Extraordinary, Part II,
Section 3, Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
operation of NH161 (New) (including Bypasses) in the stretch of land from Km 99.100 to Km 139.600 (Kanergaon
Naka-Hiwarabel Section) in the district of HINGOLI in the state of MAHARASHTRA,;

And whereas the substance of the said notification has been published in “The Times of India” and “Dainik
Pudhari” both dated 31th July, 2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and settled
the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by the sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall vest
absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH161 (New) in the stretch of
land from Km. 99.100 to Km. 139.600 (Kanergaon Naka-Hiwarabel Section) (including Bypasses)in the district of
HINGOLI in the state of MAHARASHTRA

|State: MAHARASHTRA ||District: HINGOLI |
SI. No. [|Survey/Plot Number|| Type of Land [|Nature of Land Area Name of Land
(in Hectares)|| Owner/Interested
Person
L 1 | 2 | 3 L4 | 5 | 6 |
|Taluk: Hingoli |
|Vi||age: Mop |
1 140 Private Agriculture 0.09|[Shri. Shirish
Sharadrao Joshi,
Shri.Sudhir
Sharadarao Joshi
140
|Vi||age: Kanergaon Naka
2 184 Private Agriculture 0.04||Dilip Rameshwar
Somani
184
|Vi||age: Falegaon
3 144 Private Agriculture 0.0175||Kasabai Ramdas
Ranmale
144
4 203 Private Agriculture 0.01{|Lakshman Rambhau
Harane
203
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5

206

Private

Agriculture

0.033

Pramod Baliram
Rankhamb
206

211

Private

Agriculture

0.05

Lakshman Rambhau
Harane, Balkishan
Appa Harane

211

|ViIIage: K

algaon

7

253

Private

Agriculture

0.03

Dilip Tulshiram
Bhagat
253

|ViIIage: Basamba

8

658

Private

Agriculture

0.023

Kondba Balaji Ghuge
658

659

Private

Agriculture

0.0333

Shushilabai
pandurang Ghuge
659

10

78 A

Private

Agriculture

0.0006

Vijendra Ganeshrao
Dhale
78 A

11

78 B

Private

Agriculture

0.0006

Nagnath Tulshiram
Thengade, Pandhari
Tulshiram Thengade,
Sakharam Shivram
Thengade

78B

12

78C

Private

Agriculture

0.0006

Jayadip Sahebrao
Deshmukh, Madhuri
jayadip Deshmukh
78C

|Vi||age: Sawa

13

119

Private

Agriculture

0.0125

Chhaya Dnyaneshwar
patankar, Kalavati
Balaji Ingle

119

14

120

Private

Agriculture

0.04

Shivkumar
Lakshminarayan
Parati

120

[Village: A

¢a,—a€'Sawarkheda

15

15

Private

Agriculture

0.06

Rajaram Gangaram
Haran
15

|Vi||age: K

hanapur Chitta

16

113

Private

Agriculture

0.0163

Ramrarao Kishanrao
jadhav

113

Total||

0.4574, |

[F. No. NHAI/PIU/Ned/LA/NH-161/2016/3D]

ABHAY JAIN, Director
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